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them—which are doing the work like digging the tank, etc., with the help of 

machinery like bulldozers, etc. They are not doing the exact work of creating 

assets. So, what is being done by the Central Government to protect the 

interests of the poor people? 
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Development of handloom sector in Kerala 

203. SHRI THENNALA G. BALAKRISHNA PILLAI: Will the Minister 
of TEXTILES be pleased to state: 

(a) whether Government have any proposal for the development of 
handloom sector in Kannoor, Kerala; and 

(b) if so, the details thereof? 

THE MINISTER OF TEXTILES (SHRI SHANKER SINGH 

VEGHELA): (a) and (b) A Statement is laid on the Table of the House. 

Statement 

(a) and (b) The Government of India has been implementing the following 

schemes for the development of the handloom sector and welfare of the 

handloom weavers throughout the country, including Kannoor in the State of 

Kerala: 

1. Workshed-cum-Housing Scheme 

2. Mill Gate Price Scheme 
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3. Deen Dayal Halhkargha Protsahan Yojana 

4. Handloom Export Scheme 

5. Marketing Promotion Programme 

6. Integrated Handloom Training Project 

7. Integrated Handloom Cluster Development Scheme 

8. Mahatma Gandhi Bunkar Bima Yojana 

9. Health Insurance Scheme 

10. Technology Upgradation Fund Scheme (TUF). 

For the development of handloom sector in Kannoor, Kerala, the Office 

of the Development Commissioner for Handlooms, Ministry of Textiles, 

Government of India has taken the following initiatives under its Schemes/ 

Programmes: 

Workshed-Cum-Housing Scheme: During 2005-06,89 Workshed and 

Workshed-cum-Housing units were sanctioned to the State of Kerala and for 

this purpose, a total amount of Rs. 14.90 lakh was sanctioned for the State of 

Kerala. Out of 89 units, 32 belong to Kannoor. Out of Rs. 14.90 lakhs 

sanctioned, Rs. 6.00 lakhs pertain to Kannoor. Further, out of Rs. 14.90 

lakhs, Rs. 7.45 lakh have been released as 1st instalment and therefore, Rs. 

3.00 lakh have been released for Kannoor as 1 st instalment. 

Mill Gate Price Scheme: Six new Yarn Depots (in addition to the three 
existing Depots) have been established in Kannoor during the year 2006-07 
for supply of all types of yarn to the handloom weavers/handloom agencies 
at mill gate price, 

Deen Dayal Hathkargha Protsahan Yojana (DDHPY): Under the Basic 

Input Component of DDHPY, 32 Projects were sanctioned during the year 

2003-04 in favour of Handloom Weavers Cooperative Societies of Kannoor. 

These Projects cover 875 number of weavers. The total outlay for these 32 

Projects is Rs. 1.52 crores, out of which the Central share is of Rs. 77.00 

lakhs, the State share is Rs. 66.00 lakhs and the Societies' share is Rs. 8.75 

lakhs. Out of the Central share, Rs. 38.14 lakhs have already been released 

as 1 st instalment. 

Handloom Export Scheme: Five Export Projects have been sanctioned to 

handloom agencies of Kannoor district of Kerala State for development of 

exportable products and a sum Rs. 53.25 lakh has been released to 
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these agencies for implementation of Product Development component of the 
Export Project under the Scheme. 

Marketing Promotion Programme: An amount of Rs. 2.00 lakhs has been 

sanctioned in the year 2006-07 to the Government of Kerala for organising a 

District Level Event at Kannoor. 

Integrated Handloom Training Project: The following proposals have 

been received from the Weavers Service Centre, Kannoor for Training 

Projects in Kannoor in 2005-06. 

(i) Two Training Programmes in Weaving for an amount of Rs. 

6,42,500/- 

(ii) One Training Programme in Design for an amount of Rs. 70,250/- 

(iii) One Training Programme in Dyeing for an amount of Rs. 
1,50,250/- 

There will be 20 weavers in each of the Programme. Thus, there are a 
total of four Training Programme Proposals covering 80 weavers of Kannoor 
for a total sum of Rs. 8,63,000/-. These proposals are under consideration. 

integrated Handloom Cluster Development Scheme: Government of India 
has introduced "Integrated Handloom Cluster Development Scheme" in the 
year 2005-06 for integrated and holistic development of handloom clusters in 
the country at a cost of Rs. 2 crore per cluster. Kannoor in the State of Kerala 
has also been identified as one of the handloom clusters for integrated and 
holistic development under the Scheme and the work is under progress. 

Mahatma Gandhi Bunkar Bima Yojana: The Scheme was launched w.e.f. 

2nd October, 2005. Under the Scheme 4977 weavers from the State of 

Kerala have been covered during the period from October, 2005 to October, 

2006. 

Health Insurance Scheme: The Scheme was launched w.e.f. 3rd 

November, 2005. During the period from November, 2005 to July, 2006, 

5699 weavers from Kerala State have been covered under the Scheme. 

SHRI THENNALA .G BALAKRISNA PILLAI: Sir, first of all, let me 

thank the hon. Minister for giving me an elaborate and descriptive reply. But, 

there is no reference to the new scheme declared by the hon. Prime Minister, 

that is, the handloom mart. I have a question on that because I 
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understand that before introducing this scheme, the District Cooperative, 

bank had converted all the loans into term loans. The weavers do not come 

under the purview of this because when the loan was converted into term 

loans they were not defaulters. This is intended for defaulters. SO, they are 

not coming under the purview of this scheme. So, I want to know from the 

hon. Minister whether this has come to the notice of the Minister and the 

Ministry; and if it has come to the notice of the Ministry, whether there is 

any scheme or plan for overcoming this difficulty. 
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SHRI A. VIJAYARAGHAVAN: Sir, the question is about Kannoor. 

SHRI SHANKERSINH VAGHELA: Let him put the question. You can 

also put the question. There is no problem. Regarding debt, it is nearly Rs. 

650 crores so far as weavers are concerned. We are thinking of writing on 

behalf of NABARD to the Finance Ministry and the Planning Commission 
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SHRI THENNALA G. BALAKRISHNA PILLAI: I would like to know 
from the hon. Minister whether the Government has calculated the total 
number of weavers who are benefited by the scheme. What is the total 
amount required for that? 
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†Transliteration of Urdu Script. 
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SHRI A. VIJAYARAGHAVAN: Sir, the question is about Kannoor 
factory. 
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SHRI SU: THIRUNAVUKKARASAR: Mr. Chairman, Sir, next to 

agriculture, lakhs and lakhs of people are involved and employed in the 

handloom sector. I would like to know from the hon. Minister whether there 

is any subsidy scheme available as on date. Is there any proposal to increase 

the existing subsidy for the handloom weavers? 
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(Interruptions). 
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SHRI A. VIJAYARAGHAVAN: The question is regarding Kanoor. 

SHRI SHANKERSINH VAGHELA: You are right. The question is 

regarding Kannoor. But let the Chair allow it. 
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SHRI SHANKERSINH VAGHELA: Before the end of the House. 
...(Interruptions)... 

MR. CHAIRMAN: Question No. 204. 

SHRI A. VIJAYARAGHAVAN: Sir, it is very unfortunate... 

MR. CHAIRMAN: May be unfortunate, but... 

SHRI A. VIJAYARAGHAVAN: Sir, this is a matter relating to Kannoor 

in Kerala and we are not able to ask this question which is specific to Kerala, 

specific to the town. What is this, Sir ? Then, why should we come and sit in 

the House ? ...(Interruptions)... 
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